
     
 

  

       

   
  

   
  

   

     
   
    

   

     

     

        
   

   

    

    

         

         

         

        

          

          

      



     
    

           

          

         

           

          

          

  

         

        

        

 

        

          

         

    

       

   

          

  

       

       



    

      

         

       

         

     

         

         

  

          

        

        

        

        

           

        

      

          

   

 

  

    

        



     
    

          

   

         

           

           

         

          

       

          

       

      

          

        

          

        

       

           

         

          

       

       

            



     

  

           

 

            

         

  

            

          

     

             

        

         

       

         

          

 

          

        

   

   

         

 

          



NATIONAL COMPANI LAW IRIAUNAL MUMBAI 8EN'H
Cl \ti ll1:'l&lll' lL)l:

to both the parties

V. NALLASENAPATHY
Membcr (Tochnical)

M. K- SHRAWAT
Member (Judicial)

6

6. Accordinglv, this Petition is admitted.

7. The Registry is herebv directed to communicate a copv of this order

NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-




